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(b) and (c) Ministry of Steel is not associated with Global Market Outlook and has no 
information to furnish in this regard. 

(d) The various steps taken by Government in improving steel availability in the domestic 
market through retailers and dealers brought about price stability in the market. The retail price of 
steel in the domestic market was Rs.8,000-Rs. 10,000 lower than the international price, as a result 
of various positive fiscal and administrative steps taken by the government and continued to be 
stable between July and September 2008. 

Imposition of duty on import of steel 

1393. SHRI KALRAJ MISHRA: Will the Minister of STEEL be pleased to state: 

(a) whether it is a fact that the steel industry is undergoing a very rough phase after the melt 
down in the global economy; 

(b) if so, whether the steel producers have sought imposition of 15% duty on import of steel 
and other measures to survive; and 

(c) if so, the details thereof and the reaction of Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI JITIN PRASADA): (a) As a result 
of global financial crises, the demand for steel has become sluggish. The rate of steel consumption 
growth has come down to 1.1% during April-November 2008 against 2.4% during April-October 
2008 and 4.9% during April-September 2008. 

(b) and (c) Ministry of Steel has received a large number of representations from steel industry 
and industry associations regarding sudden fall in steel demand, sharp decline in international steel 
prices; and requesting the Government to take appropriate fiscal measures to avoid cheap imports of 
steel into the country. In order to safeguard the domestic steel industry Government has imposed 
5% import duty on steel w.e.f., 18.11.2008. Further, Government has withdrawn the duty on export 
of all steel items w.e.f., 31.10.2008, restored DEPB benefit on steel export w.e.f., 14.11.2008 put the 
import of Hot Rolled Coils in the restricted list of imports w.e.f., 21.11.2008 and also reduced Excise 
Duty on steel items from 14% to 10% w.e.f. 7.12.2008. 

Dumping of steel from China at various ports 

1394. SHRI T.T.V. DHINAKARAN: Will the Minister of STEEL be pleased to state: 

(a) whether steel from China is being dumped at various ports in the country; 

(b) if so, the details thereof; and 

(c) the action taken by Government to prevent such dumping? 

THE MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI JITIN PRASADA): (a) and (b) 
Import of Carbon Steel (including seconds and defectives) from China and from countries other than 
China during April-November 2008 compared to the corresponding period of the previous year and 
November 2008 compared with November 2007 is given in the tables below: 
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Table-I 

(In '000 tones') 

Period China Other than China Total 

April - November 2008 1085.26 2974.93 4060.19 

April - November 2007 1327.34 3419.14 4746.48 

Source: JPC 

Table-II 

(In '000 tones') 

Period China Other than China Total 

November 2008 166.42 314.98 481.40 

November 2007 190.61 377.64 568.25 

SOURCE: JPC 

(c) Directorate General of Anti-Dumping and Allied Duties (DGAD) under Department of 
Commerce has informed that domestic industry had recently filed applications with the Directorate for 
imposition of anti-dumping duty on imports of (i) Cold rolled Flat Products of Stainless Steel and (ii) 
Hot Rolled Products of Steel from China PR and other countries. The Designated Authority, after 
examining the applications, has decided to initiate anti-dumping investigation as per the provisions of 
the Customs Tariff Act, 1975. 

__________ 

12.00 Noon 

PAPERS LAID ON THE TABLE 

MoU (2008-09) between Govt. of India (Ministry of Chemicals  
and Fertilizers) and HOCL 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND MINISTER OF 
STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY): Sir, on behalf of Shri B.K. 
Handique, I lay on the Table a copy (in English and Hindi) of the Memorandum of Understanding 
between the Government of India (Ministry of Chemicals and Fertilizers, Department of Chemicals 
and Petrochemicals) and the Hindustan Organic Chemicals Limited (HOCL), for the year 2008-
2009. [Placed in Library. See No. L.T. 10182/08] 

[THE VICE CHAIRMAN (Prof. P.J. Kurien) in the Chair] 

 I. Notifications of the Ministry of Health and Family Welfare 

 II. Report and Accounts (2006-07) of various Medical Institutions and related papers 

 III. Report and Accounts (2007-08) of the National Board of Examination, New Delhi and 
related papers 

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): Sir, I lay on the Table:- 


